$~C-12

* IN THE HIGH COURT OF DELHI AT NEW DELHI

+ CO.PET. 704/2014, CA No0s.304/2017 & 306/2017

SH. AMARPREET SINGH OBEROI & ORS. ... Petitioners
Through:  Mr. Arvind Kumar Nigam with Ms. Smriti Asmita,

for Ex-Director & Shareholder Mr. S.K.Hooda.
Mr. Vivek Kohli with Mr. Sandeep Bhuraria,
Ms. PreraKohli, Ms. Yeshi, Mr. Mudit Gupta &
Ms. Nikita Batra, Advs. for Ex-Director,
Mr. Sunil Ganghi.

VErsus

M/SA.N. BUILDWELL PVT.LTD. ... Respondent
Through:  Mr. K.K.Sharma, Adv. for R.
Mr. Shaunak Kashyap, Adv. for applicant
in CA No0s.304 & 306/2017.

CORAM:

HON'BLE MR. JUSTICE JAYANT NATH
ORDER

% 06.11.2017

List on 31% January, 2018.

JAYANT NATH, J
NOVEMBER 06, 2017
ak

This is a digitally signed order.
The authenticity of the order can be re-verified from Delhi High Court Order Portal by scanning the QR code shown above.
The Order is downloaded from the DHC Server on 02/05/2025 at 09:35:50



